TERTSE IMHA TSI, AT IR-37, THAR d FEAR, [ -2, 033/5AS 2£-R%, IH ¥Y 3

Tater a == fawm,

Hag Yoo 033, f&Al 32 W, R033.

rfergaT
ThISTERY UfehaT EfedT, 2R3,

Ik TISTRHT 2024 /7.5.2£ 0 (%) /. §R.— ThISTART Hishall Tiedm 23193 (2R\9% R ) HERTSS IS4Td ST0EATT
ST, T heTd \o TH FHeTd < FR TG FHRUATT TeTedl ST ATaerdia i Tl o= 3o’ T Sifershien
AR ;ST AT ATYel hlEeied Hel SR, e feaidier st o S Heget aIejarst =i sizeR
ferih 22 S, R033 TR, 91 RNeidia Tl o 9T Hegell aIejaTehdl T3 SUawRT= (A Sid 31 37for
3T T T ksl 9 T TR 371, W Tl ~ATATe, e & ohel Wl SR S@iet ¥ ~ATReeT STdiet
3foT T, ST T SUTINTHE ThvTiciiel STEehR Tad 2 i Huar fehal TerT SehRiqe SR hloTere!
R A SUTe fohall T A1 arecdiel 311 ShIUTIe! Jehvol, ohe Jeiict WaTeeh fehal SR Wt =T
IrIh e Yrafauare SR SRdia.

HERISGT TSI AT SRR o A6,

. fa. e,
I fafer Geem-fA-weatae.



¥ HERTS I TSI, 9T IR-3, THAR o FEAR, ST £-2%, 03 /SIS 24—, Ih 2’%Y

LAW AND JUDICIARY DEPARTMENT

Mantralaya, Madam Cama Marg, Hutatma Rajguru Chowk,
Mumbai 400 032, Dated the 31st May, 2023.

NOTIFICATION
CobE oF CRIMINAL PROCEDURE, 1973.

No. CRC 2018/CR 180(II)/Desk XII.— In exercise of the powers conferred by section 7 read
with section 9 of the Code of Criminal Procedure, 1973 (2 of 1974), in its application to the State of
Maharashtra, and of all other powers enabling it in this behalf ; and in partial modification of all
earlier notifications issued in this behalf, in so far as they relate to the revenue tahsils of Kaij and
Dharur in the Beed District, the Government of Maharashtra, after consultation with the High
Court of Judicature at Bombay, hereby creates, with effect from the 11th June, 2023, the sessions
sub-division for the revenue tahsils of Kaij and Dharur in Beed District and establishes a Court
of Sessions at Kaij, to be presided over by the Additional Sessions Judge for trial of cases arising
within the limits of the said sessions sub-division. The Principal Sessions Judge, Beed shall also be
the sessions judge for Kaij session sub-division and shall have the powers to withdraw unto himself
or to assign to any other Court of competent jurisdiction, cases from the said sessions sub-division,
or to assign unto the Assistant or Additional Sessions Judge at Kaij, any such cases as he thinks fit.

By order and in the name of the Governor of Maharashtra,

N. V. JIWANE,
Legal Advisor-cum-Joint Secretary to Government.

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY DIRECTOR,
RUPENDRA DINESH MORE, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD,
MUMBAI 400 004 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATIONS,
21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004. EDITOR : DIRECTOR, RUPENDRA DINESH MORE.
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LAW AND JUDICIARY DEPARTMENT
Mantralaya, Madam Cama Marg, Hutatma Rajguru Chowk,
Mumbai 400 032, dated the 9th June, 2023.

CORRIGENDUM

No. CRC 2018/CR 180(II)/Desk XII.— In the Government Notification, Law and Judiciary
Department, No. CRC 2018/CR 180(11)/Desk XII, dated the 31st May, 2023, published in the
Maharashtra Government Gazette, Part IV-A, Thursday to Wednesday, 8th to 14th June, 2023, on
page No. 4, in line No. 12, for “11th June, 2023” read “18th June, 2023".

By order and in the name of the Governor of Maharashtra,

VILAS V. GAIKWAD,
Legal Advisor-cum-Joint Secretary to Government.

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY DIRECTOR,
RUPENDRA DINESH MORE, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD,
MUMBAI 400 004 AND PUBLISHED AT DIRECTORATE OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATIONS,
21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBAI 400 004. EDITOR : DIRECTOR, RUPENDRA DINESH MORE.




